355 Bulls Intreduced

MR CHATRMAN The questiod s

“That leave be granted to mtro-
duce a Bill further to amend the
Payment of Wages Act, 1938”

The motwn was adopted

SHRI PRASANNBHAI MEHTA I
introduce the Bill

15313 hrs.

PAYMENT OF GRATUITY (AM-
ENDMENT) BILL*

(Amendment of sections 2, 4 eic)

SHRI PRASANNBHAI MEHTA
(Bhavnagar) I beg to move for leave
to introduce a Bill further to amend
the Payment of Gratuity Act, 1072

MR CHAIRMAN The question is

‘That leave be granted to intro-
duce a Bill further to amend the
Payment of Gratuity Act 1972

The motwn wos adopted

SHRI PRASANNBHAI MEHTA I
introduce the Bill

1582 hrs.

EMPLOYEES' PROVIDENT FUNDS
AND MISCELLANEOUS PROVI-
SIONS (AMENDMENT) BILL®

(Amendment of sections 1, 2, etc)

SHRI PRASANNBHAI MEHTA
(Bhavnagar) I beg to move for leave
to introduce a Bill further to amend
the Employees’ Provident Funds and
Miscellaneous Provisions Act, 1952

MR CHAIRMAN The question is

“That leave be granted to intro-
duce a Bill further to amend the
Employees’ Provident Funds and
Miscellaneous Provisions Act 1852 '

The motioh was adopted
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SHRI PRABANNBHAI MEHTA: ]
#troduce the Bill

1532} hrs.

CONSTITUTION (AMENDMENT)
BILL*

(Ingertion of new article 184)

SHRI ROOP NATH SINGH YADAV
(Pratapgarh) I beg to move for leave
to introduce a Bill further to amend
the Constitution of India

MR CHAIRMAN The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of India’

The motwion was adopted

SHRI ROOP NATH SINGH YADAV:
I introduce the Bill

1533 hrs
MENTAL HEALTH BILL—Contd.
By Dr Sushila Nayar

MR CHAIRMAN We now take up
further consideration of the following
motion moved by Dr Sushila Nayar
on the 23rd March 1978, namely

“That the Bill to consolidate and
amend the law relating to the treat-
ment and care of mentally {1l per-
sons, to make better provision with
respect to their property and affairs
and for matters connected therewith
or incidental thereto be taken into
congideration ™

SHRI PURNA SINHA (Tezpur) Sir,
Dr Nayar's Bill is a step in the direc-
tion of locking Into the cases of the
mentally deranged in the soclety
brought for medical care, confined to
the procedure of their detention, con-
finement and care of their person and
property Under the Lunacy Act, there

*Published in Gazette of India Extraordinary, Part II, Section 3,
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are provisions for almost the same
things as envisaged by Dr. Nayar, in
this Bill. But what I ind wanting is,
however, the point viz. how easily the
mentally sick persons could be brought
to the psychistrist, for the observation,
then care and treatment as a disease
Wwhich {s curable,

After the first phase of treatment
when a patient goes back to the socie-
ty, what care should be taken to see
that the relapse does not occur, and
that he does not come back to the
mental hospital, to remain confined for
another period of years, ag a result of
which he never becomes a person use-
ful to the society? This is to be taken
into consideration in drawing up any
Bill or in devising any measures for
treatment of the mentally {ll persons.
As you all know, insanity Is not a con-
tinuous process. There are fits of in-
sanity. There are instances when peo-
ple undergoing treatment |n mental
hospitals have been found to be mane,
completely cured and have been given
a vocation, such as to work in g vege-
table garden. Suddenly, all of a
sudden, he becomes mad. Very soon,
within a short time, he becomes sane
agnin and his Superintendent will see
him doing the normal work, In the
same way, people who have been nor-
mal, who have been doing work there,
all of a sudden, relapse to a period of
insanity, attempt 1o strangulate the
people who look after them. Many such
things have happened.

As I have told you the other day, I
live nearest to the mental hospital in
my constituency and I have also been
the President of the Assoclation of
Workers there. Their conditions of
work are deplorable. It is no exagge-
ration to say that 50 per cent of the
workers, both male and female keep-
ers, have been injured by the inmates
when they became insane. The restric-
tions imposed on them by their condi-
tions of work are such that they cannot
use smy weapons even to chastise In-
sane people, They wear uniforms and

waist belts. Even that waist belt can-
not be used for self-defence., But all
the while they have to look after the
insane persons. This is one aspect
which I have come across during my
visits to that place and my discussions
with those workers. No special al-
lowance is given to them for the risk
which they are taking and no compen-
sation is given to them if they die
while in such a service. After all they
are only fourth grade employees, but
they are looking after, not criminals
in a jail, but non-criminals who are
more dangerous, namely, lunatics in-
side the hospital. This aspect should
be considered,

Another aspect i{s, afler a mental
patient has been discharged after cure,
when he goes back to society, there is
a likelihood of hig becoming insane
again. His relatives may be enjoying
his property. But they will not take
care of him, wunless his parents or
children are living. The other rela-
tions, like cousins and brothers will
not look after him. Therefore, I would
suggest that there should be some sort

running some asylum where these peo-
ple can be kept for the rest of their
life. They can cultivate vegetable,
tend cattle or do some such odd jobs,
or they may be employed even in the
mental hospital, Some of the patients
after treatment become useless for in-
telligent work, become just automa-
tons,-who can do only fixed kind of
work, or monotonous work like draw=
ing water from a well or cutting earth.
That kind of work can be given to
them outside the hospital also. The
hospital should not remain a prison
for him. He can be taken to an open
alr asylum, where he can be given
some sort of jobs like cutting earth,
looking after cattle or growing vege-
tables, These are also aspects which
have to be considered when we discuss
a Bill relating to people who are
tally {IL

b
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[Shri Purna Binha]

Those people who wark with mental
patients for 10 or 15 years continuous-
Jy do pot remain sane. They also be-
ecome abnormal and behave like in-
sane people

AN HON MEMBER Then what is
tbe fate of the President of the Wor-
kers’ Assoclation?

SHRI PURAN SINHA 1 go there
only casually to look after them A
person who works with mental patients
day 1n and day out for eight hours a
day becomes abmormal n course of
time During my work connected with
the Association I have noticed that
even educated people even people who
come from higher strata of society,
when they work in these hospitals for
long periods, behave in such a way
that we feel they have to become in-
sane So, some care should be taken
of those people also They should not
be made to work for their full term
as Government employees 1n those hos-
pitals After working there for about
ten years or so they should be trans-
terred elsewhere so that they do not
develop insamity and thereby ruin not
only themselves but also their familes
That has also to be seen besides look-
ing after his security and after care

A Bill like this may be a very good
exercise it 13 commendable, because
during the last 30 years the Congress
Government did not look into the case
of the insane people The insane peo-
ple on the streets behave madly They
have to be brought under treatment
pecause lunacy has been found to be
curable The insane can be made use-
ful members of soclety But this Bill
must also look into certain aspects
which can be known by a direct gtudy
of a mental hospital, whether at Tez-
pur Ranchl or any other place We
have to find out the real causes of in-
sanity, how to mitigate 1t and have to
prevent people becoming insane.

I can give one nsiance There was
an {lliterste poar, young boy in my
State who became nsane and was con-

AFRIL 1, 1978
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fined to a mental hospital You wilt

released. Today, he is an outstanding
artist m my constituency He models
good figures, he designs, he draws and
his artistic work 1s on display to the
public But he again became nsane,
bow” I may give you the real story.
He was asked to erect a monument of
the 1942 movement at a place where
there was police firing in which 18 or
19 people had died The design was
his own He started domng work but
the people who were supposed to pay
him did not pay him regularly What
happened? One day he became nsane.
He took a hammer in his hand and
sturted breaking whatever he had
built He became violent, and had to
be detained in a mental hospital 8o,
I say, inganity 1s not incurable, but if,
after treatment sufficient care 1s not
taken of the person who was insane
earlisr, he may become insane again

Tins Bill only suggests what should
be <ne with the property of the in-
sane, how to look after the insane,
who shiuld be the vistors etc But
these are only superfical things which
are als0 covered by the Indian Lunacy
Act There should be a Lunacy Act
which would go into the matter from
top to bottom, from the root of it to
the ultimate cure For that purpose
I think Guvernment ghould also take
the opinion of expertg 1n the medical
fleld psychiatrists, m drafting a Bill
whieh would supersede the provimons
of the present Indian Lunacy Act and
decide how to treat the criminal and
non-criminal lunatics It should also
decide whether a mental hospital
should be only State-owned, a smafl
asylum or prison for insane people, or
it should be a real hospital, a natfonal
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1 have taken part in the discussion
on this Bill because I have soma per-
sonal knowledge as to how a mental
hospital is being managed, how the
peopls working there Behave, tlie
madical attantion pald to the patients
md the treatment meted out to them.

would appeal to the hon Mover of
thn Bill to thdrtw it and leave it
to the Gonrnmn to bring forward a
comprehensive Bill Th. other day
the hon Health Minister stated that
the Government was contemplating
bringing forward such a Bill which
would cover all the aspects of the
mentally il I do support the princi-
ple of the Bill, the spirit of 1t, and I
congratulate the hon ex Minister on
the pamns she has taken in presenting
at, but I feel that a comprehensive Bill
by tbe Government will be more ap-
preciated The provisions to be i1n-
cluded therein should be based on
technical knowledge as also the other
aspect which I have already pointed
out

With these words, I request Dr Nay
yar to withéraw her Bill
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ToTHoTowAEY Wy POEY ifvw At ot
A agt & S SR A 1063 ¥ wgreT:

“There should be a war on mental
retardation.”

griv afmafedy Tog o Feid § s wqume
gzd fry ¥ v vl oo WA #
AT & ) WY wE: W qHE g
qE ¥ A Sy Ay e dfers fY
g & A% &% gy wre Wik Y fovos
wdt o Y § 1 aed Yo et X
W gaw F o qury oy §, & wwwen
g arrty wreer dA@r ¥ o wifugfes
faer T § S @7 it 93 oy far
g | as€ W WEATERE A Hew
¥ ¥ grm # o wei € § Sup
oF wqwar gEix W d
“The Commitiee recommends that
1954 Report continue to be used as

a guide to the organisation of the
services for the mentally retarded.”
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Dr Glen Davidson, project co-ordi-
nator, who is now in the city has,
opined that the systematic approach
and inherent features of Ayurveda
will have an impact on the medical
profession in America.”
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“The 8IU. faculty has investigat.
ed medical systems in other~parts of
the world but bave found Ayurveda
to be the most systematic”
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farpfr & faerd alTaad soor oo
tw &1 fvre gar 1 vt gwTe Y
wrafes fagle g uw frzac g foa &
a9 & 37 ¥ Afat wgré « awfes
fasfr 5T % & § 9wz fwqr org,
ew! geer w1 fer e, qg sy
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wrarge § 1 <w fewg & wrqie wr ot
wqTT 8, 7% ¥ wwdt ag ¥ ety

¥ wqreey At ot w1 wqrr FewrAr
wrrelt g fi g ot e & ewreer Y
gx & gt daidarr § wrafaw dew
%Y | &3 e dew | o wair Rafafe
feqzar fog ofr sox v foqar
whafad) fafer &8ss | ot oo 8o
&1 fafwz ¥ 1 garo fig w1 wer ames
Fzw §ou ®r g o 8 )

THY WA o W H wEAT AT
feo ety & us Hew ¥ow
m‘?z{ztll}qqumﬁ! ¥
frdian § 1 I9% grer g feolifrar
a1 Frzftz wImT a1 Wi Ay g
w%7 gur 97 fr g ¥ wgt 9X 99w
e o fg@d 1B aga &
fec  forrsramr o &)

1653 hrs

[SHRT DHIRENDRANATH BAsSU in the
Chaar )

1 fadaw A4 dwr feqr g 99 &
weraEt & weax fafwcar, wee At
ad® wr fefiscer, feerfas oror
fafgear, st & 70w weora &
@ a% "R wemw ¥ fasw qig,
#agz & o9 witw gy w<x
sraeqT gw W A b § |
w0t g fe ol agieg & qw faad
gt & A qry 1w feq W formge
*X ¥, QAT ¥ ¥ anaw e €
#a frax oY ¥ frar @, fadew @,
I (O FT LT 7 gurT e & @
et f fi6T | W g F T Y forgdr
AT WY SOt gy § ady qrenft ¥
o afafr & arad qr o7& wrawd
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# wire ga avr oY o guTY I Efit
WY T gl & 1 W ey wwe ufafa
& gy¢ W fear war oY xawr ofams
woanfedwxs wfrw I
faer Wi W W WK wAeTHE
smfae Ufegi #t g fadel | ww
A% "I gaer e Wy w9,
cawr arfee fag amd o1 qog &4
& ag ardr sfsar axi) argdY @ 99
ATY FT TR 79 FAANT | TAEY gvaT
A gT Wt T g g § W wwr
& f aaw 7Y @1 o ¥ fin wvlY fawt
BT AT AT WE  qT qTH AT
aTEE |

gy w@eq, & wed  wmar
¥ q ow A v wfafa & fag St
et o dw wTT WA g o
fog, zro w@m g, st yor W,
o ATt AAgT wreft, = gfc faoy
wa, et g A, A dre ¥
FgeqT

MR CHAIRMAN: The motion is
for the consideration of the Bill.

DR SUSHILA NAYAR: I am say-
ing that the Ball .

PROF P G MAVALANKAR

(Gandhinagar) She is moving an
amehdment for sending it to the
select committee.
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mati Pramily Chavan, Shri Satya-
narayana Rao, Shrl Venkataraman, Dr,
Bapu Kaldate, Dr, Ramjl Singh, Prof.
Dalip Chakravarty, Shri Ravindra
Varma, Shri Shant! Bhushan, Shri Raj
Narain and Dr, Sushila Nayar. These
are the 20 names that 1 would suggest.
I would request most humbly, most
forcefully, with folded hands that the
Health Minister may
Bill in the interests of the suffering

i
i
E

storgge I know the Health Minister
w:nnatwilhtodoﬁ,gsﬁmt
fr o w@ wm W W
sy wg @1 T g A
& A9} wwT & WA T AE ¥
g1 & qfr avwn wardY o Afew
T a<w ¥ ag faer are 4@ v 9T
A Wt afrgn)  wreaw AfiEy
¥ fay Ty gy qw Ay fr 0
falas fer ¥ werf ¥ q¥ Wi )
tafe sy farerar ¥ AT
§ gn frdww § fir g fadoee w30
¥ w1 el g & WX
W d I ¥ qox it gered, T
wfas wCH )

oft T Wt (TwrR) - wwrefy
ey, fU TAE W E WIET § 1 v
firet SRRz FewT Y q T & v o
oy e wRA & Fd § oA
sy Wt ?
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t 1 7 frggs wr  wfeoeae
vk wg aafar feodiey ¥ W
faar 1 ag fadow ool ¥
at  @ad ) wow A W Uw
At & aw w1 awer agr [,
AN M W AW ¥ ae wfig,
T ag bt fwws  feeht—efre
% )

U WAAT 4T gefrer o & afy-
WIN F FT | TF WA § AT
1969 7t Arerw gofre 3 w1 wrepafa
o ¥ foq fowew, @few oix 6&@ &
T mt . o/ w
Aran aig g vy Trgefa @ 9
factomr & 1 1969 W wRIGH
qart wfg-wew & wmfaw, faowew o
Y # 2T 27 % fag s ey
LRt CUBE (Lo (AR
I aTT WA F FAA gaAT ¥ 9% v
wEHA &1 7€ § sfaEw W weas
A T gerew of F@TEE TAY & w9 F
g W< IR Iar e Y 4T g
T %1 T g, § ITw 0% fraw
femr g 1 wfag & for o
sriar Fvar g fr oy cfg & e
TS W FARY g wor frdww W
TIE A ¥ o v AT FTET
¥ frdes a ¥ waEl wr gEAR
* WK waTagy s AT, . (vawwm) | .

APRIL 1, 1078

Mental Health Bill  gog
17.00 b,
Mo dto wto ATwRwE (whitre):

et wEve & wgr e s, 0 fen
et WQd g wwr &

w1 ST o ot w0 N T § ow
fefefm-v cger & A AW fardiaw

wifrg a1 ot afer TR qR o
¥ faerer Y 8, o F v gt
g ¥ s A v g § wifaa
o3 %1 )

1 beg leave of the House to with-
draw the Bill to consoldate and
amend the law relating to the treat-
ment and care of mentally ill persons,
to make better provision with respect
to their property and affairs and for
matters connected therewith or inci-
dental thereto

MR. CHAIRMAN The question is:

“That leave be granted to with-
draw the Bill to consolidate and
amend the law relating to the treat-
ment and care of mentally {ll per-
sons, to make better provision with
respect to thelr property and affairs
and for matters connected therewith
or incidental thereto.”

The motion was sdopted

I
DR. SUSHILA NAYAR: 1 withdraw
the Bill

The Bull was by legve, wunthdrewn.

—



